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ACtion Taken Report in compliance of order dated 02/08/2021 issued by Hon,bie 

National Green Tribunal in the matter of O.A No. 80/2020 C.Z Nagrik Upbhokta

Margdarshak Manch& Anr Vs State of M.P. & others : 

Hon,ble National Green Tribunal issued the following dircction on order datcd 

02/08/202 1 in the matter of O.A No. 80/2020 C.Z Nagrik Upbhokta Margdarshak Manch 

& Anr Vs State of M.P. & others 

The issue of illegal construction of Gaushala in Ward no. 79, Jahulpur (M.P.) by the Municipal 

Corporation. Jabalpur and non-compliance of the guidelines issued hy the C'entral Pollution 

Control Board has been raised in this application. A report was called by the Madhya Pradesh 

Pollution Control Board and the Madhya Pradesh Pollution Control Board (R-7) had submilied 

a reply that Municipal Corporation, Jabalpur has failed to oblain the ('onsent to Establish from 

Madhya Pradesh Pollution Control Board before starting the construction uctivities, us required 

under the Water (Prevention und Control of Pollution) Act. 1974 and the Air (Prevention und 

Control of Pollution) Act, 1981 and a notice was issued 1o the (Commissioner. Municipal 

Corporation, Jabalpur on 31st August, 2020, but, the samne has not been complied and no reply 

has been furnished. 

2- Issue notice to the Commissioner, Municipal Corporalion, Jabalpur to reply within fortmight. I. 

A No. 92 of 2020 and LA. No. 48 of 2021 have been filed by the applicant with the prayer that 

the polluter/Commissioner, Municipal Corporation, Jabalpur will be directed 1o comphy the 

Water (Prevention and Control of Pollution) Ac, 1974 and the Air (Prevention and Control of 

Pollution) Act, 1981 and also to follow the guidelines issued by the Central Pollution ( 'ontrol 

Board 

3 State Pollution Conlrol Board is directed to lake necessary action uccording to luw in cuse of 

violation of Water (Prevention and Control of Pollution) Act. 1974 und the Air (Prevention and 

Control of Pollution) Act, 1981 and non-compliance of guidelines issued hy the ('entral 

Pollution Control Board. 

Action taken by the Board:- 

The Municipal Corporation Jabalpur has constructed Kanji House to keep the street animal. The 

Kanji house is located at Village-Umariya Ward No. 79 Jabalpur District-Jabalpur. 

The Board has inspected the constructed site on dated 27/08/2020 and issue the notice vide letter 

no. 1128 dated 3 1/08/2020 to Commissioner Municipal Corporation Jabalpur for compliance of 

guidelines issued by CPCB. Letter is Enclosed with Annexure-l 
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he Board has again inspected the constructed site on dated 12/01/2021 and issuc the notice vide 

etter no. 2322 dated 13/01/2021 to Commissioner Municipal Corporation Jabalpur for oblain the 

Consent from the Board and ensure of compliances. Lettcr is Enclosed with Annexure-1 

The Municipal Corporation Jabalpur has informed that the no Gaushalas & dairy is being 

COnstructed, as per information given by JMC they are constructed the Kanji House to keep the 

street animals as per the provisions of Nagar Nigam Adhiniyam 1956. 

AS per direction given by Hon'ble NGT order dated 02/08/2021 Board has again inspected the 

Site on dated 05/08/2021 during the inspection it is found that JMC has constructed the Kanji 

House area 17X29 Meter and approx 130 street animals are found in Kanji house. Inspection 

Report on dated 05/08/2021 is enclosed with Annexure-II. 

Board has issue notice to Commissioner Municipal Corporation Jabalpur for obtain the Consent 

and Water (Prevention and Control of Polution) Act 1974 and Air (Prevention and Control of 

Pollution) Act 1981. Letter is enclosed with Annexure-IV. Reply received from JMC is also 

enclosed with the Annexure-V & VI. It is also stated that the JMC has proposed the Compost pit 

for treatment of cow dung which will be use a manure and effluent generated from the Kanji 

house will be collected and treated and it will utilize in the surrounding land. The JMC has 

sufficient land (26.79 Hect) for disposal of treated effluentan ne Kanji hoUse 

The Kanji house is situated about 200 meter away from the residential area/ hospital/ Educational 

institution and 500 meter away from the water bodies. As per revised siting policy of 

Guidelines for Environmental Management of Dairy Farms and Gaushalas" July 2021 issued by 

the CPCB. As per revised guidelines the site is suitable as per siting policy 

The JMC has applied for Consent to Establishment under Water (Prevention and Control of 

Pollution) Act 1974 and Air (Prevention and Control of Pollution) Act 1981 for Kanji house. 

Board has again inspected the Site on dated 17/08/2021 and granted Consent to Establishment 

(CTE Fresh) on dated 23/08/2021. 

(ttok Kumar Jain) 
Regroral Officer 

M.P. Pollution Control 

Board Jabalpur 
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Ward No. 79 Jabalpur Nagar Nigam, Umarlva Kanihi House Insepectlon on date 05/03/ 2044 2021 

notlal 

Jabalpur, Madhya Pradesh, India 
53x9+Gc. umria, Jabalpur, Madhya Pradesh 48z005. India 

Lat N 23 11' 49.7364" 
Long E 80° 4' 10.03o8" 

Google 05/08/21 12:51 PM 

Jabalpur, Madhya Pradesh, India 

NH45. Umria, Jabalpur, Madhya Pradesh 482005, India 

Lat N 23° 12 10.6884" 

Long E 80 3 39.6036" 

O5/08/21 01:23 PM 

GoogleMRIAA 
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Ward No. 79 Jabalpur Nagar Nigam, Umarlva Kanihi House Insepection on date 05/08/202 

Jabalpur, Madhya Pradesh, India 

53X9+GCJ, Umria, Jabalpur, Madhya Pradesh 482005, India 

Lat N 23° 11' 50.7804" 

Long E 80° 4' 9.858" 

Google 05/08/21 12:54 PM 

Jabalpur, Madhya Pradesh, India 

53X9+GCI, Umria, Jabalpur, Madhya Pradesh 482o05, India 

Lat N 23 11' 50.8812 
Long E 80 4'9.12" 

Google 05/08/21 01:17 PM 

11



MArd No. 79Jabalpur Nagar Nigam, Umarlya Kanibi House Insepection on date 05/07 4** 

Jabalpur, Madhya 
Pradesh, India 

53X9+GCI, Umria, Jabalpur, Madhya 
Pradesh 

482005, 
India 

Lat N 23 11' 49.4484" 

Long E 80° 4' 10.3116" 

Googlee 05/08/21 12:52 PM 

Jabalpur, Madhya Pradesh, India 

53X9+GCI, Umria, Jabalpur, Madhya Pradesh 482005, India 

Lat N 23° 11' 50.6796" 

Long E 80° 4' 9.9912" 

Google 05/08/21 12:54 PM 
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